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O. A. No . 898/04 

26 . 10 . 2005 

Hon ' ble Mr . s .c . Cha ube . A. M -
Hear d Sri R.s . Shuk l a counse l for t he applicant 

a nd Sri R. C . Shukla ho lding br ief of Sr i s . Singh 

counsel for the r es pondents . 
Lea rned counse l for the ~pplicant has £ iled 

Misc . Applicat i on No . 3440/05 f or withdrawa l of the 

c ase . It is s t a t e d that controversy has been sett l ed 

by means of compr omise bc t\-1een the parties s o 

applicant does not want to pr ess this O . A . Lea rned 

counse l for the r espondents has no objection. As such 

the O . A . i s dismissed a s \tr ithdrawan . 

A .M. 
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